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NEW FLAG STATION AT TANSET ON 
KALYAN-KASARA SocnON 

(ONTRAL RAILWAY) 

5114. SHRI BASWANT : Will the Mi-
ni.ter of RAIL WAYS he pleased to state: 

(a) whether it is a fact that Local and 
P~nger (rains are hailing at Tansel on 
the Kalyan-Kasara Section of the Central 
Railway on account of Power House; 

(b) whether the people going to and 
coming from the Dhatasa Project are Ira-
vellin, without tickets on account of this 
hall and in view of the difficulties experi-
enced by the people, what objection is there 
(0 start 8 Flag Station at Tanset; and 

(e) if there i. any proposal, when it is 
likely to be implemented ? 

THE MINISTER OF LAW AND SO-
CIAL WELFARE AND RAILWAYS 
(SHRl GOVINDA MENON): (a) Two 
loal trains and two passenger trains 
are stopped at Thansit (not Tanset) 
Block station to enable railway employees 
working at the railway station and at the 
Traction Sub-Station located nearby to 
to reach their place of work as tbey arc 
not provided with any residential accommo-
dation at this station. 

(b) '" (c). The question of opening Than-
~it IIlock station for passen{!er traffic has 
)leen examined but the proposal has not been 
found feasible financially as well as from the 
Engineering point of view as the Block 
• tatian il situated on a steep gradient. 

Some passengers have been detected trave-
lling without tickets from Thansit Block 
~tatian bnt charges accordinlitO rules were 
I'CCO__ from them. 

CLAss DllI11NCTION FOR TIlA VRL ON 
RAILWAYS 

SllS. SHRI B. P. MANDAL: Will the 
Minister of RAILWAYS be pleaged to 
.. tate: 

(a) the amount of receipts from Passen-
aer fares during the last \hree years; 

(b) tbe annual percentage durina these 
tIIree yean from the passengers of (he Air-
conditioned; First Class, Second Class nnd 
Nrd Class, rcspectiveJy; and 

(c) whether it is a fact that the conti-
Duance of class distinction for travel on 
the Railways is and anachroni.m to the 
idea of socialism and, if so, whether Govern-
ment contemplate to lIo away with the,c 
classes on the Railways ? 

THE MINISTER OF LAW AND SOCIAL 
WELFARE AND RAILWAYS (SHRI 
GOVINDA MENON): (~) and (b). A 
statement is laid on (he table of the Sabha. 

(c) No, Sir. Railways being a public 
undertaking bave to pro\ ide cla8l!a! or 
travel for which there is public demand. 

STATEMf:NT 

(a) and (b). The Passenge. l'Mnin811 and 
the percentage in tbe variou, claMea of (ra-
\cI during (he past three \ea ... ""Te as 
under :-

Passengl'r E<lr-
n:ng.' 
(Crorts Rq 

Percentage of 
total Passen-
Ber Earnilll!S: 
Aircondition-
cd Clal>s 
1st Oass 
2nd Class 
Aircondition-
ed Chaircars . 
3rd Class 

Total 

• Prov isiona!. 

1966-67 1967-68 1968-69' 

1~<) ·34 ~5~·1>4 265 ·10 

0·90 0·92 0·86 
7 ·50 7 ')9 7 ·33 
3 ·43 3 ·30 3 ·06 

0·19 0'40 0·39 
87 ·88 88 ·19 88 ·36 

100·00 100-00 100'00 
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